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Petition(s) for Speci al Leave to Appeal (Crl.)...... CRLMP  No(s).

21934- 21937/ 2016
(Arising out of inpugned final judgnent and order dated 22/06/2016
in CRA  No. 287/ 2013 22/06/2016 in CRA  No. 317/2013  22/06/ 2016
CRA No. 351/2013 22/06/2016 in CRA No. 435/2013 passed by the High
Court O Patna)
H RA MANDAL ETC. ETC. Petitioner(s)
VERSUS
STATE OF BI HAR AND ANR. ETC. ETC. Respondent ( s)
(with appln. (s) for permission to file SLP and office report)
Date : 06/01/2017 These petitions were called on for hearing today.
CORAM :  HON&#39; BLE MR JUSTI CE KURI AN JCSEPH
HON&#39; BLE MR. JUSTI CE A M KHANW LKAR
For Petitioner(s) M. Inran Khan, Adv.
M. Ashok Kumar Thakur, Adv.
M. Anil K. Chopra, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Permission to file Special Leave Petitions is granted.

Del ay condoned.

Leave granted.

(Jayant Kunmar Arora)

Court Master (Renu Diwan)

Assi stant Regi strar



